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L-25012(11)/15/2023-LM
National Mission for Clean Ganga

Department of WR, RD&GR
Ministry of Jal Shakti

Major Dhyanchand National Stadium
Near India Gate, New Delhi
Date: 22.02. 2024

Subject: -Status Report in the matter of OA O.A No.372/2023 - Uday Raj Singh Versus
State of Uttarakand

Sir,

This is with reference to the above matter before the Hon’ble NGT. The status
report is attached herewith. The same may kindly be placed before the Hon’ble NGT
for consideration.

2. This issues with the approval of the competent authority.

Your faithfully

Encl: As above Qﬁ//\/

o
Anup Kumar Srivastava

Executive Director (Tech)

To
The Registrar,
Hon’ble National Green Tribunal(PB), Copernicus Marg, New Delhi

Copy for information to:

(1)PPS to the Secretary, DOWR, RD&GR, Ministry of Jal Shakti, Shram Shakti
Bhawan, New Delhi.

(2)PS to the DG, NMCG
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NATIONALMISSION FOR CLEAN GANGA

STATSUS REPORT ON BEHALF OF THE NATIONAL MISSION FOR CLEAN GANGA
IN THE MATTER OF O.A No0.372/2023 - UDAY RAJ SINGH VERSUS STATE OF

UTTARAKAND

The above OA inter-alia involves the allegations that in the execution of Master Plan
of Badrinath Dham, muck is being directly discharged in river, causing pollution of river
Alaknanda, a principal tributary of River Ganga. The Badridham Master Plan, Chamoli is
allegedly being executed by M/s. Gawar Construction Limited.

2. That in terms of the order/directions passed by the Hon’ble NGT, a report was sought
by the NMCG on 09.01.2024 from the Project Director SMCG (Uttrakhand) and the
District Magistrate Chamoli in the matter.

3.The District Magistrate Chamoli vide letter dated 17.02.2024 has submitted the status
report. It is inter-alia informed that the matter was taken up with the Executive Engineer
/Project Director PWD Badrinath and the report inter-alia conveyed that no
debris/construction material is being dumped in river Alaknanda or its tributaries during
the execution of the Badrinath Master Plan. It is further stated in the report that the River
Front Development (RFD) work is also undergoing in the area. To strengthen the
construction, wall about 17000 cu m earth /boulders are needed and the earth removed
from digging of the foundation work is stored nearby for utilization in the construction wall
of the RFD. The report from the Tehsildar Joshimath on the matter is also attached with
the report of the District Magistrate Chamoli .

4. The Report dated 17.02.2024 received from the District Magistrate Chamoli is

Celf
Anup Kumar Srivastava
Executive Director(Tech)

attached for consideration
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12 Most URGENT/ COURT MATTER

L-25012(12)/ 1812007 5L ME NMCG-NMCG
National Missior for Clean Ganga
Department of MR RDE&GR
Miiciry o Jai Shakt

Major Dhyanchand National Stadium
Near India Gate, New Delhi
Date: 9.01.2024

T

IR LIS
;7>H \ed 9

- Subject: In the matter of DA nr 372/2023- Uuay Raj Singh Vs Stale of Uttar.khand before

-.}‘.:..::‘\ )
fey V97 ¢ i il :
the Hon'ble NGT(PB)- Request for report in the matter.

[r-?\ ) Ref: Hon'ble NGT Order dated 04.01 2024 (copy enclosed)
‘ In the above subject matter, the Horble NGT, has taken coghizance, based on a letter
\‘X dated 26.02.2023, addressed by Shii Uday faj Singh, the then Programme WE_&{@L
v Utiarakhand, to the Hon'ble NGT, inter-sha, stating that while executing the Master Plan of
using pollution of river

P

Badrinath Dham, muck is beiny directly discharged in river, ca

et o ol ooy directty of
Sl ) Alaknanda, a principal tributary of River Ganga
2 |n its hearing dated 04.01.2024, Hoable NGT has directed the MoJS to file its reply within
six weeks' time.
od in the matter, a detailed repor

{\

| 3. since an early action is Fequil tcurrent status in the

A \ matler may please be submitied to NMCG oreferably within 15 days. Kindly note that the
L

matter is due for next heaiing hefore the Lorble NGT on 04.03.2024. X o
/\

. Q-ﬂl;- .,./\(
P o LI et
¢"/ -‘ . 7"’ a H

Encl: As Above -
Anup Kumar &vastava
Executive Director (Tech}

projest Direcier,
State Mission for Cleal Genga
117 Indira Nagar Dehradun 248001

Uttarakhan
7. District Magistrate, Chamo'i Ui akiana
Histrict Ganga Comiaviee

Copy to.

1. Chief Secratary, Govermant of Utrakriandd
- '/

Secrotarat Dehradiin (Utrekhand)

Copy for informetion to

i 13 , t -‘: ) Fosy b \ £3:17}4 g ] iy oo Y i & 3
PP (g the Secietoly, DoV FUEGR, Minsity of dal Shakd

PS to the DGANMCG.
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Uday Raj Singh

REFORE THE NATIONAL GREEN TRIBUNAL
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PRINCIPAL BENCH, NEW DELHI

Original Application No 372/2023

Srate of Uttar akhand

Date of hearing.  04.01 2024

CORAN:

Respondent:

1.

Jal Shakti as in terms of the

£9.05.2023, no response o

Jal

2.

HON'BLE MR. JUST
HON'BLY MF. JUSTI

HON'BLE DR. A. SENTHIL VEL,

1CE PRAKASH SHRIV

Mr. Gigi. C. George, Adv. for Ministry

Versus

CE SUDHIR AGARWAL,

ORDER

Tribunal on 12.10.2023

Shakti.

sh. Gigi. C. George, 1.

Shaku has sought six weeks' fime to obtair

had isst

r action taken report Was filed b

eurned Counsel Appearing for Minist

terms of the previous directions.

Tist on 04.03.2024.

lgnupary 04, 2029
51 PR it

Prakash Shrivastava, (15

ASTAVA, CHAIRPERSON

EXPERY MEMBER

of Ja! Shakt! (Tarough vC)

1ed fresh notice O the Ministry of

earlier direction of the T

1 instructions and file reg

Court No. |}

¥

p—

s

S R A

Applicant

RC‘QI“'DHJEF:"

JUDICIAL MEMBER

ribunal dated

y Minstry of

ry of Jal

port 1o

Sudhir Agarwal, JM
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ttem No, 34
Court No. 2

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 372/2023

Uday Raj Singh Applicant

Versus

State of Uttarakhand Respondent

Date of hearing: 29.05.2023

CORAM: HON'BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER

HON'BLE DR. A. SENTHIL VEL, EXPERT MEMBER
Application is registered based on a complaint received by post/e-mail
ORDER

1

This Original Application under Sections 14 and 15 of National

Green Tribunal Act, 2010 has been registered on & letter petition dated
26.02.2023 received from Uday Raj Singh, Programme Director, State

Program Management Group, Namami Gange, Uttarakhand, 117, indira

Nagar, Dehradun.

2. 1t is stated that in execution of Master Plan of Badrinath Dham,
muck is being directly discharged in river, causing pollution of rver
Alsknanda, which is a principle tributary of River Ganga. Hence, the above
pollution is ultimately causing huge pollution in River Ganga. In this
regard, cOpies of two letters have also been placed on record which are both

dated 17.11 2022 sent by Shri Uday Raj Singh, Programme Director tc

Assistant Engineer in the office of Assistant Project Manager/ Agsistant
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Mindetey of Jad Shalid 19 aubini je Fempanss il suliiod st st Sices
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i Last the matter on 02.08.3023%
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